
Office of 

|.ctter No. 

To. 

Sub: 

Sir. 

the Divisional Forest Officer, Kashi Wildlife Division Ramnagar, Varanasi 

IL i Je Dated: March 9% 2023 

The Registrar General, 
Hon'ble National Green Tribunal, 
Principal Bench, 

Faridkot House, Copernicus Marg, 
New Delhi- 110001 

Regarding submission Of Action Taken Report in compliance of the 
order dated03.03.2023 in OA No. 698/2022. in the matter of 1 ee ——— ee UTR key 0 YUL WANT O16 
Dharmendra Kumar Singh Vs. State of U.P & Ors. 

Kindly refer the subject mentioned above. In compliance of the order 

dated 03.03.2023 in OA No. 698/2022, in the matter of Dharmendra Kumar Singh 

Vs. State 

herewith 

of U.P & Ors. The action taken report of the joint committee are enclosed 

for your kind pursual and further necessary action. 

Enclosures: As above 

Copy to: 

Sincerely Yours, 

> ar (Dinesh Singh) 

Divisional Forest Officer, 

Kashi Wildlife Division. 
Ramnagar, Varanasi, 

Following for information and further necessary action. 

Shri Pradeep MishraAdvocate, Supreme Court, 13-235, Sector- XIX, 
Noida, District- G B Nagar, 201301 

- 
La 

~~ 

~~ 

(Dinesh Singh) 
Divisional Forest Officer, 
Kashi Wildlife Division, 
Ramnagar, Varanasi.
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"Report" 

Placed Before Hon'ble National Green Tribunal (NGT) New 
Delhi 

0O.A. No. 698/2022 

In the matter of Dharmendra Kumar Singh V/S State of U.P. 
and Others 

Background :- 

National Green Tribunal (NGT) Order — 

The Hon'ble National Green Tribunal (N.G.T.) has passed order on 
date 03.03.2023 in matter of O.A. No. 698/2022 Dharmendra Kumar Singh 
V/s State of U.P. and others. The relevant part of the order is as follows : 

10. 

12. 

14. 

In view thereof the Registrar, Jannayak Chandrashekhar University 
Ballia Uttar Pradesh is directed not to carry out any further 
construction on any part of land falling within ESZ area of 1.0 
kilometer from the boundary of Jai Prakash Narayan (Surha Tal) 
Bird Sanctuary Ballia. 

The District Magistrate and the Superintendent of Police Ballia and 
Divisional Forest Officer Kashi Wildlife Division Ramnagar 
Varanasi are directed to take all requisite steps to ensure that no 

further construction takes place on the above said Eco Sensitive 
Zone. 

The District Magistrate Ballia and the Divisional Forest Officer 
Kashi Wildlife Division Ramnagar Varanasi are also directed to get 

the Eco Sensitive Zone area demarcated, identify the encroachments 

to take appropriate action for removal of encroachments and to get 
appropriate sign boards fixed at appropriate places that the same is 

no construction zone and no further construction be raised thereon 
and submit Action Taken Report in this regard within one month by 
email at judicial- ngt@gov.in preferably in the form of searchable 
PDF/OCR Support PDF and not in the form of Image PDF. 

List for further consideration on 20.04.2023. 

In the facts and circumstances of the case, we also consider 
presence of the Registrar Jannayak Chandrashekhar University 
Ballia Uttar Pradesh and the Divisional Forest Officer Kashi 
Wildlife Division Ramnagar Varanasi though VC to be essential for 
assisting this Tribunal in just and proper adjudication of the 

questions involved in the case and accordingly, they shall remain 

present before this Iribunal through VC on the date fixed. 

mp XH. Wy 

51



2.1 

2.2 

2.4 

Action Taken :- 

In compliance of the order dated 3 March 2023 passed by Hon'ble 
National Green Tribunal, New Delhi, the following actions are 
taken :- 

In compliance of the instructions given by the Hon'ble National 
Green Tribunal, New Delhi during the hearing dated 3" March 
2023 immediately the Divisional Forest Officer Kashi Wildlife 
Division Ramnagar Varanasi instructed the Registrar Jananayak 
Chandrashekhar University Ballia vide his letter no. 3127/31, dated 
3" March 2023 to stop the on-going construction works in the 
university premises namely- (1). Academic building (2). Academic 
block (3). Library building (4). Commercial building (5). 100 
bedded hostel and he also visited the spot and stopped the all-on- 
going construction works. (Annexure 1) 

For compliance of the order dated 3 March 2023 passed by 
Hon'ble National Green Tribunal, New Delhi District Magistrate 
Ballia vide his letter no. 1788/amociofSio—a+ fao, dated 4" March 
2023 instructed Divisional forest Officer Kashi Wildlife Division 
Ramnagar Varanasi and copied to Superintendent of Police Ballia, 
Divisional Director Social Forestry Division Ballia, Registrar 
Jananayak Chandrashekhar University Ballia, Settlement Officer 
Ballia, Consolidation Officer Ballia and Sub Divisional Magistrate 
Ballia. (Annexure 2) 

District Magistrate Ballia vide his letter no. 1789/amo=iof0—a= flo, 
dated 4" March 2023 for the review of compliance of the order 
dated 3" March 2023 passed by Hon'ble National Green Tribunal, 
New Delhi nominated “Nodal Officers” Mr. Rajesh Kumar, ADM 
(F/R) at District level and Mr. Prashant Kumar Nayak, SDM Ballia 
at Tehsil level and instructed them to review and ensure the 
compliance of the order dated 3" March 2023 passed by Hon'ble 
National Green Tribunal, New Delhi and brief him about the 
progress of the compliance on every Friday. (Annexure 3) 

Divisional Forest Officer Kashi Wildlife Division Ramnagar 
Varanasi vide his Letter no. 3152/31, dated 06" March 2023 
instructed the concerned Forest Range Officer, Turtle Breeding 
Centre Sarnath, Varanasi to comply the order dated 3" March 2023 
passed by Hon'ble National Green Tribunal New Delhi. (Annexure 

4) 

Divisional Forest Officer Kashi Wildlife Division Ramnagar 
Varanasi vide his Letter no. 3180/31, dated 10" March 2023 
requested Divisional Director Social Forestry Division Ballia to 
ensure the compliance of the order dated 3" March 2023 passed by 
Hon'ble CT Tribunal New Delhi in the Eco Sensitive
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Zone (E.S.Z) of Jai Prakash Narayan Bird Sanctuary (Surha Tal) 
which is under the administrative control of Divisional Forest 
Officer Social Forestry Division Ballia. (Annexure 5) 

Divisional Director Social Forestry Division Ballia vide his letter 
no. 2047/14-1, dated 10"March 2023 instructed the Forest Range 
Officers of Ballia, Maniyar, Chhata and Banshdih Range to comply 
the order dated 3" March 2023 passed by Hon'ble National Green 
Tribunal, New Delhi. (Annexure 6) 

In compliance of Point No 10, 11 and 12 in order dated 3" March 
2023 passed by Hon'ble National Green Tribunal, New Delhi the 
Division Forest Officer Kashi Wildlife Division Ramnagar Varanasi 
and Divisional Director Social Forestry Division Ballia submitted 
the joint report vide letter no. 3363/37 dated 27" March 2023 of the 
office of Division Forest Officer Kashi Wildlife Division Ramnagar 
Varanasi which is attached with the report. (Annexure 7) 

Above action taken report is submitted to Hon'ble NGT in 
compliance of order passed on dated 03.03.2023. 

bP 
(Raj Kar r) (Ravindra Kumar), 

Superintendent of Polilce, District Magistrate, 
Ballia. Ballia. 

4 |3)2002 57.6% 20% 

(Dines Singh) (V.K. Anand) 
Divisional Forest Officer, Divisional Director, 
Kashi Wild Life Division, Social Forestry Division & 

Ramnagar, Varanasi. Member Secretary, District 

Wetland Committee Ballia.
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Annexure-1 

rater Wr Fe, BIE GRIST YHIRT, HAR, JRO) 
/3) Ree, awed, wd ¢3 | 2023 

Jar #, 
FHerafag 
STATA TEER faeafderer, 
Stee gferar | 

fava — wo wf Ra fever (THosfodio) WE Rech # mafia siowo 
HAT 698 /2022 “i BAR Rig 99m We mb Yoo yve araxd 3 
fstier 03.03.2023 Gear @ ARI Ho =ITATER™T ERT fA TA fide 
@ HHH | 

Heley, 
Alo sta BR sfd@wer (THoSfiodlo) AE faeeh # smafra amovo 

HET 698 /2022 THE HAR Rig a9 Re 3b odio Tvs arax # wo ~ararerd 
@ 3mey fed 04.01.2023 grr Rene, aferar vd wmf afer, re 
aYSfia ET, IER, aroRT 1 fd 03.03.2023 ®1 GATE BRE Af 
BIFBRET & Aegw | wo wha eld afer @& =marera @) erfard) § Sula 
ed vq (ERI far wm on | Sad & ww § amet Rie 03.03.2023 BY HATA @ 
GRE wo sifrever grr FR fhe mar @ fo Swe Armor def fer 
(rerare) & ga Afafea 919 (Gowiosiso) A Fmfomfs wa wad Re 
faazor f= yr @ 8 — 

1—  yarfe wad, er faces via — 4172 aif Mo 
2— BSP wld wad, fel dees olan — 6689 dif Ho 
3—  YXddlerd Wad, fal decay ular — 4106 9 Ho 
4— HERTS W949, Bot faces Rar — 645 gif Ho 
5— 100 4% BTAEN Wad, dol fdeesrg tRar — 1563 af Ho 

1775 ait #10 
1 fir ed dap ave 9 fur WR Sad Uke @) anred) 

grrarg a1 afr 20 anlar, 2023 gad gg 2 
aa: "io Is BRA aifdwwer (THoshodo) FE faeeh gm RA ma 

fyder @& @9 WH anu Swed wad & FEtr Br wd debra av BRT © gel 
fot oft fai avr &q amg wae Serer 8 |
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@) 

q0%i0 39% / fear | 
SRR FrefeRen @ Eel 0 save drawer 8g If — 

- Premier, afm a wo wa &Ra after (osfodo) gR gE @ 

INF RAE 03032023 FRA MT amy @ 7 A GEA [4 SawD 

FrdaE wg wi | 

2-  dRw gfors areflers, afer 

3- VW TE a HEE AR [QHTTegE, S0%0, TES; | 

4— VOTH TI 9g GRE, Jil, J0%0, TES | 

5- TE a RE, aid, GRE! 8, So%0, PAR | 

6— wari Freee, wires afar wm, afer | 
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Annexure-2 

wana fs, 
Fre 7g oh WA, 
ATR, TRIO 

swim Rumade #9 Rope, we dw ® Red aw 
Roa Tide Ho 698/202 TE FAR Rig TW we IG Jodo TF 4 
¥ ua ary Ris 03032023 FT JAF BY, fad uf 39 = WW 
wor & | Sa SW B wwwR—-10, 11, 12 3 Frey ander wer Rear mar 8 
10. In view thereof the Registrar, Jannayak Chandrashekhar University, Ballia, Uttar 

Pradesh is directed not to carry out any further construction on any part of land falling 

within ESZ area of 1.0 kilometer from the boundary of Jai Prakash Narayan (Surha Tal) 

Bird Sanctuary, Ballia. 
11. The District Magistrate and the Superintendent of Police, Ballia and Divisional 
Forest Officer, Kashi Wildlife Division, Ramnagar, Varanasi are directed to take all 
requisite steps to ensure that no further construction takes place on the above said Eco 
Sensitive Zone. 
12. The District Magistrate, Ballia and the Divisional Forest Officer, Kashi Wildlife 
Division, Ramnagar, Varanasi are also directed to get the Eco Sensitive Zone area 
demarcated, identify the encroachments, to take appropriate action for removal of 
encroachments and to get appropriate sign boards fixed at appropriate places that the same 
is no construction zone and no further construction be raised thereon and submit Action 
Sen RE Ki We Rp te month by email at Judicial-ngt@gov.in preferably 

of searchable Support PDF and not in the form of Image PDF. 
Tar wo Swe #9 ferme, 7 Reh grr aia sa arty Reis 

03032023 &T 0 Us ee ww wha bel 
BY JU amen fie 18.03.2023 OF SUSE HIT 
SRE BN | TARE oR, srr a wd 

san AH 

Renfree, 

we vd ff afer 

wf ww dw d= ; . 0522029 40 oy ron 1 Sd Forge Eas Via 
gfere anf, afer) 

2. wari Frees, write afd sm, afr 
3. TTS Ter wferan) 
4 TRH IRR Twa, wher 
6. 99 Rrenfremd, war afer) 

Fd 

@= gar) 
Rene,
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Annexure-3 

ort Rrra 
TE Hem 1729 /amodoRio—awofo fie: wd 04 2023 

sy 
M0 ee Wi Rep, ww TE Red F da sR 

TAD Ho 698/202 wi riydmindbe,
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Annexure-4 

UFid : DSL. /31/2022—23, IATR, fadi®d, Ard o£ 2023 
Jar #, 

ay a+ IHR, 
DYIAT U1 Dx, 
HRA, TRIO | 

va: wwe M9 Rema, wm §9, 98 Reh gv aioe tele 
0-698 /2022 tii HAR Rig Tm Re fv Jodo vd ag J 
oie mew fais 03.03.2023 & HH" # | 

ded 0 Rafer, afer «1 93 Gwar—1788 /smodiofio—a9 flo, Rie 
04.03.2023 

SRIF vgs a= v3 1 srw Gore a) 39 Ady & 9m 

H0—698 /2022 gH HAR Rig 9M Re ie odo vd a1 § wilRka ame 

fei 03032023 ®1 aU HAT YRARET BN dr Ppa eA A 

SENBEIET) BT WY fad Hrd | 

Hel Hh —IURIGITTANR |
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Annexure-5 

UAE: N1Ro / ay YAR, RF, wd 1 | 2023 
Jar F, 

wari Ades, 
wie afva 99 ww, 
gferar| 

fawg : 

HTH © 

REY, 

Whe MT Rope, ye 9 7 Re gn aR tide 
TRR-698 /2022 Fw FAR Rie Tm Re sife odo vd amy § ula 
IRY RAF 03032023 @ way F | 
frenfrerd, form &1 v3 wwa—1788 /amodofn, a fam, Reise 
04 WY, 2023 

SRIF vas Fe M9 Rome, ww ¥9, 78 Reed g/r siRoma 
UAB aR—698 /2022 FR GAR Riz a7 we 31% odo Td ar 3 wile 
Ie f&iE 03.03.2023 FT Fae aR, Rd wR TW UF D WY we 2) 
SRT IMR B FRR-10, 11, 12 § f= ade ura far mar & — 

10. 

11. 

12. 

The view thereof the Registrar, Jannayak Chandrashekhar University, Ballia, 

Uttar Pradesh is directed not to carry out any further construction on any part 

of land falling within ESZ area of 1.0 Kilometer from the boundary of Jai 

Prakash Narayan (Suraha Tal) Bird Sanctuary, Ballia. 

The District Magistrate and the Superintendent of Police, Ballia and Divisional 

Forest Officer, Kashi Wild Life Division, Ramnagar, Varanasi are directed to 

take all requisite steps to ensure that no further construction takes place on the 

above said Eco Sensitive Zone. 

The District Magistrate, Ballia and the Divisional Forest Officer, Kashi Wild 

Life Division, Ramnagar, Varanasi are also directed to get the Eco Sensitive 

Zone area demarcated, identify the encroachments, to take appropriate action 

for removal of encroachments and to get appropriate sign boards fixed at 

appropriate places that the same is no construction zone and no further 

construction be raised thereon and submit Action. Taken Report in this regard 

within one month by email at Judicial-ngt@gov.in preferably in the form of 

searchable PDF/OCR Support PDF and not in the form of Image PDF. 

D:\Uny \Steno 2022\Letter 2022-23\ Doc Kashi Wild Life Division, Ramnagar, Varanasi
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2) 

SFB WH A am wd fa # fom were arm (gre), ge 
fer &3 @ do dala om F vet ad 8 wR Pram av @ edad 
Trig ier, afer @ Pa=omis 2 

SC: IM IT WR W FRET &N 77 IRE Bg) APART Si F 
#0 AE BH Rema, 7 Reh gm wa oy Reis 03.03.2023 #1 wah & 
FIAT HY PARTa FA WHF FE WW | 8 7 der, Fed Ho, 
RAR, BIR 99 fT WT UE Se edie SHaIREl ERT OR Wee SRT 
(Rear), veh RER 83 & smrfa wed ae as FF edad @ way far 
Fafa SF A of mo dem I Ree, 9 Red gv Ra amy Reig 
03.03.2023 BT JFUTe HRM BY NBT FedFT We fvar SRA) 

9F$ (Re / Jaafenifed | 

| i : 1 

ole RTO | 

D:\Uny \Steno 2022\Letter 2022-23\ Doc Kashi Wild Life Division, Ramnagar, Varanasi
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Annexure-6, 

arated gar Pes, wens aifed wan, fern 
THE 2643 / IY. fiw, afemm, wd Jo | 2023 

Har §, 
gg 99 Ife, 
gferar, afaz, 

IESE TG Bre 

ivr — mmo ws Ra afew, =F Reh F amir OTOH 698 / 2022 
wif AR Rie am Sowo row F Mo freer ERT WRT amd fei 
01.11.2022 | 

qq — 1— WT TRE, Fel awasita wm, ER, aR 9 sated 
TAH— 3127 /31 fRA% 03.03.2023 TF 3130 /31 RAiH 10.03.2023 | 
2— Rafer, afr &1 orfeg gai 1788 / 3nowofsio—aa fo 
fe=i® 04.03.2023 | 
3- Roe, afer &1 safer ysie— 1789 / 3nosiofdio—as1 fo 
fei 04.03.2023 | 
4- fore fers, afer &1 erate wEie- THA-31,/203 Rim 
06.03.2023 | 

HEY, 
Swia Ruaife weffa w= @ 9 § sma we @ fr wo ws 

eRa after, 7 Reeh # sma shovowwa— 698 /2022 T= HAR Rig a= 
Sox vy # Ho AH gRT UIRe amew Rid 01.11.2022 @ HH F Ho afar 
gr fea wif @ RU wari afer, seh gwaoha mR, Ter, aor: 
® FAT THB 2700 /10—1 (THosModlo) fei 27.01.2023 RT war= T= a9 
HRD, TIE, IIR TL, TES BT WG uF A RY 1 fF egw awe 
favafierera @ Peis wa oRReadi wad of & & 3 aur w RY 
IIIT HEAT PY SIR WRU FFE FEF AEF gHid— He0015/C-6/Gen-715/0.A. 
698/2022/23 fed 28.02.2023 ERT RAE Ah 72h oft | Riv 03.03.2023 FY aE 
ARE H/o MGT G rad GR UCR STE WR SWEAR wan BY EY Ho 
afer grr sew wie far man) wie amdw @ fag we@i-10, 11, 12 FrrgaR 

10. In view thereof the Registrar, Jannayak Chandrashekhar University, Ballia, Uttar 
Pradesh is directed not to carry out any further construction on any part of land 
falling within ESZ area of 1.0 kilometer from the boundary of Jai Prakash Naryan 
(Surhatal) Bird Sanctuary, Ballia. 

11. The District Magistrate and the Superintendent of Police, Ballia and Divisional 
Forest Officer. Kashi Wildlife Division, Ramnagar, Varanasi are directed to take all 
requisite steps to ensure that no further construction takes place on the above said 
Eco Sensitive Zone. 

12. The District Magistrate, Ballia and the Divisional Forest Officer, Kashi Wildlife 
Division, Ramnagar, Varanasi are also directed to get the Eco Sensitive Zone area.
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demarcated, identify the encroachments, to take appropriate action for removal of 

encroachments and to get appropriate sign boards fixed at appropriate places that the 

same is no construction zone and no further construction be raised there on and 

Submit action taken report in this regard within one month by email at Judicial- 

ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in 

the form of Image PDF. 

Jad @ BH A a9 wy fafa & 5 savers Arg deft fer grew 
1 $1 Affe Wim w® Fgaw afer a3 wm a1 2) 3: sm 3 dfafea 
SE A wo vee 19 femme, E Reh gr wa sme Ri 03.03.2023 
HT WE | IEE Hd Arn ghked wv) gw www § el asia 
THI, EIR, RVR § 8g 99 afer, sim Weide WRAY 3H 
FefeRer HHEIRE @ wr waver FRE veh ER (Grea) 8&3 & sla 
yen gre 83 § Brdardl & Ww 6 fated iE § of wo FeEe WA 

frame, «€ Rech gm oa amy RA® 03.03.2023 &1 JUTE TRH @ 
Had #1 <@ 2) amy rl 3 dR fear arr @ Rog we A 
ga a9 ARF, Fe Voge, WRAY FIN FYGNG THE, THAR, TRO 
® Ho JRF B ARY fF 03.03.2023 B IFUTeE HI A AE GEAR 
we HRT Gee aX) 4 

(fodosT=) 
ib Gig J 

: Yom, 
godo do Yn / Rif | 

whiff Frafafea o1 yaar! vd sews sae 8g iva — 
1— FF HRD, AHS good, OHS | 

2— foenfeerd, afer) 

3— gforw aefers, afer 
4— MorEr, TEE gwaer Rafe, afer 

5— wry afer), SE gold THI, HAR, IRI | 

6— 99 yuri gafeer, afer) 

7— Suforenfier, wer afer /awdiE | 

ole 

INCU FINAL
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Annexure-7 

RTA THT SATTARTY, Hof aw Sar Tm, Tr, aor, 

TATE: 3363/37 fei: 27 wi 2023 

Har i, 

[EUBEatii 

afer] 

Forearm afi afta sifersron, sp i, Toft feet aT 0. A No. 698/2022 wif am fife 
ATH 22 31% IR CH 3B q1fet 371 faeAieh 03.03.2023 ¥ STE ¥ Fare 
He: SIGH FATT F TF HEAT: 1788) Aowtofito- a fro fi 04.03.2023 

SI Haff wo g1T ad afr aif, spa de, 78 Reef 371 0. A No. 698/2022 
wie Fm fife a 0 Si SNR UA Sr i if sire fie 03.03.2023 ¥ fig wer 
10. 1130 12 1 STATE FT STEAT FT 721 off] 3th o Frere § 6h STA foe 2: 

I. In view thereof the Registrar, Jananayak Chandrashekhar University Ballia Uttar 

Pradesh is directed not to carry out any further construction on any part of land falling 

within ESZ area of 1.0 kilometer from the boundary of Jai Prakash Narayan (Surha 

Tal) Bird Sanctuary Ballia. 

IF & SEH H SRE 5 A FEE F of den 3127/31 fi 
03.03.2023 FRI SRR, SHAT dere faafaerer, afer #1 si wer amor ved fan 
(HTETATC) % E.S.7 a H 8 @ wwe fmior 1 Teh 2 féfma fmm qu wet of wanfrr 
fess, wrfer aft sm, fern % arg WF wR SEE See Hater, 
SIfTarT 3 1 Te Wed FAT Hl THAT TAT TAT ER FART, Fe FSH 3, WE 
amram 1 leon foe sm eq frdfira foram mem 2, wa we wea Rmtor sd 2 2) (wrens 
Hel 2) 

2. The District Magistrate and the Superintendent of Police Ballia and Divisional Forest 

Officer Kashi Wildlife Division Ramnagar Varanasi are directed to take all requisite 

steps to ensure that no further construction takes place on the above said Eco 

Sensitive Zone. 

Ih oh HEH HSE FAT 2 fo Sr sehen Ar va fer (ere) 

BIT STG HAT TAT FT SH Fehr AE eft fan (green) & ge dfafed oie i 
adr ww fort off sam oh fomfor shed ef wet wer & (oF wer |) |e € 7g oft sr 
FEAT & HT HT S21 Sfter TTT THAT ARTO TT SFr weber For waft fare (qeren) 
o Soh fled sim 1 Him oe 15 wi wr ard Ae em fem, fm aro gate
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grrr, 3 facet # fre arfae dean - 202/1995 % wife sey fi 03.06.2022 Fi 
ITE Fd BU 

“gen! dfafea SA (E.S.z) fator f3f§g &% /No Construction Zone” fea fran 

TIT B| (BIEIUTE Held 2 |) 

ary € J off 31ad FO 2 € $e Affe S(E.S.Z) # #18 Tar mtr 7 fed sn 
2 ITH EET HT SET ST Te # Sree far Si Gen, aun a frm a afer 
fer 2 stfersprfen dente grr 3 a it gaa fame 6 sm 

The District Magistrate Ballia and the Divisional Forest Officer Kashi Wildlife 

Division Ramnagar Varanasi are also directed to get the Eco Sensitive Zone area 

demarcated, identify the encroachments to take appropriate action for removal of 

encroachments and to get appropriate sign boards fixed at appropriate places that the 

same is no construction zone and no further construction be raised thereon 

Ith o FFE 1 STE ET FoR href a= fa wm, Ter, anor ge Sa 

Hfafea Si (E.S.2) #1 dimis 2 15 Sei ware om faar mar 2, fim w wre mate 
=mTe, 7% faceft gr fre afer gwar — 202/1995 & afte esr fais 03.06.2022 
FH Joell Fd BU 

“gop! ftfea Si (E.S.Z) Fomor ffég &% / No Construction Zone” ifs fF mar 2 

HT EAE STE FUT fof ST ohm Arron weft fore (geTetren) shi het thet 3432.93 
go (34.329 a fehorflo) 2, ST fo oct 44 fairer oot 3 fort 3) fore 3300.15 2 ofr 
frst shreershel it ao 21 132.78 Ro Tm HTS AY yf 3) wey & Are 7g oft Sad FE 
@ fo Sah differ <i (E.S.2) #1 Fer reer 27 ant foowito & ir hy quer frsft reer 
1 fH 8) SPT Serer ART weft fen (HreTaTen) 8 3 Sita wre geste sium 
1972 1 91-21 3 IGION &F ITT a serra Afr 37 Rents side gn 
STATS il FTE 1 ST ER, SP weber AE gat fen (ere) #7 wd aera 
Aff 1972 # amr-260 F sit ifaw sg smfera @ dur fre «ff Freer #1 
HET AT H hI TTS Ae foam rn 

fT rE eh 

rc Puy 
SRINIDREEHIC TTR SaTfereRTdt 

arises anfehT 9m Ff a1 Sf gsr 
siferan THAT, FRITH
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Annexure-7-1 
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Parana 7 fret am fre arf 
: 03-06. samy 

3 Eo 

: ai wv, 7 hg fe ar (20 

BO 5 nbs 200 0 oe 3 
Bl ws wa fe 

BY 5 1315(3), Re 08 3.2019 JR 2 ve EO (GTETe 

a 

RN Rr 2 100 1 i 4 A 5) af 

(ES) dt oh on ad fee 
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Z Eo Sadi 

no wee savers, w§ Rech grr Re afar (Refer) weam-208/1995 
# om snide Rei 03.06.2022 B ww F dE BY 
Rs watazer, ae va srevary wade Fee, see TER 

‘et AfaRa oer (E.5.2.) Rrafur Bifees ar 
(Construction Prohibited] 

haran | ravers | 
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wo wim wera, wf Reh gr fe af (Rafe) 
= A ord sw Rear 03.06.2022 ® ww & www 9 ft 

Ts water, oa wa erry ofa wee, 
10310 1315(3), Ree 08.03.2019 FR wr @ 

Ri TR Lassi SIRE 
= Ll Wis a “ 

Baa LY NV wie. RL " oie =
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refer. 
—EsTOSTTo 13 1S(37). fEerTes OS. O03 20S WmTET Orel Tesi 
Forme =f =few 3B oo FEmeflo =8 wT2fer 1 SoaaasETes 
(E.S_ = ) v= 5% ward of =v=iv Foravior sr=i_afiiatoeres = 

as) fafa oor (E.Ss.=.) Sraafor fc a> 
(Construction Prohibited) 

Fol Afeafea one (E.5.2.) Perfor Bigs 25 
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Division Ramnagar. Varanasi are also directed to get the Eco Sensitive Zone area 
demarcated, identify the encroachments. to take appropriate action for removal of 
encroachments and to get appropriate sign boards fixed at appropriate places that the 
same is no construction zone and no further construction be raised there on and 
Submit action taken report in this regard within one month by email at Judicial- 
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in 
the form of Image PDF. 
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